NO.HC.VII-Z1/2008(Pt.)/4961/A.

From .. Shri Saptarsh; Garg,
Joint Registrar (Vr’gh‘ance),
Gauhati High Court,

Guwahat;,
To, The Joint Registrar, Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun, Arunachal Prades 1k
Dated Guwahati, 2 0 July, 2022,
Sub Casual leave with station leave Permission
Ref:- Your letter Ng. HC (IB)—VIG/OI/ZOZZ dated 13.07.2022.

most Judicial officer at the station would remain in charge of her Court and office in
her absence,

Yours faithfully,

sd /-

JT. REGISTRAR (VIGILANCE[

Memo no.NO.HC.VII—21/2008(Pt.)/4962~4963/A. dtd. , 20 ~ 4-20272
Copy to:

1. Smti. Jawepiy Chai, District & Sessions Judge, Lower Subansiri
District, 4Ziro, Arunachal Pradesh,

2. e Project Manager, Gauhatj High Court, Guwahati.
JT. REGIST (VIGILANCE}
e




